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Year Plan, the University Grants Commission (UGC) has allocated Rs. 134.00 Crores
to the MANUU for the development of the university. Besides, the University also
receives Non Plan grants for maintaining its activities. As per the Maulana Azad
National Urdu University Act, 1996 (No. 2 of 1997) the mandate of the University
is to promote and develop Urdu language; to impart vocational and technical
education in Urdu Medium through conventional teaching and distance education
systems and to provide for matters connected therewith or incidental thereto. Such
decisions are taken by the University with the approval of its statutory bodies like
Academic Council and Executive Council. For furtherance of its objects, MANUU
can establish centres and specialised laboratories within or outside India, with the
prior approval of the Central Government. Development of physical infrastructure
and academic expansion is an ongoing process keeping in view their requirement,
priorities and overall availability of resources.

As per the information received from the UGC, the Directorate of Distance
Education of MANUU offers various courses through 169 Study Centres all over
India. It has 9 Regional Centres, 6 Sub-Regional Centres in various parts of the
country and an Examination Centre at Jeddah (Kingdom of Saudi Arabia). MANUU
has 3 constituent colleges (Colleges of Teacher Education) one each at Darbhanga,
Srinagar and Bhopal; three Model Schools one each at Hyderabad, Darbhanga and
Nuh (Mewat) and three Industrial Training Institutes one each at Hyderabad,
Bangalore and Darbhanga.

Establishment of Kendriya Vidyalayas

*13. SHRI PARSHOTTAM KHODABHAI RUPALA: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) the details of Kendriya Vidyalayas going to be established by
Government during the next five years, State-wise;

(b) the State Governments which have approached the Kendriya Vidyalaya
Sangathan (KVS) in this regard along with the locations thereof; and

(c) whether KVS has received any communication from the Gujarat
Government in this regard during the last six months and if so, the details of
further action taken thereon?

THE MINISTER OF HUMAN RESORCE DEVELOPMENT (SHRI M.M.
PALLAM RAJU): (a) The Twelfth Plan (2012-2017) has a target for opening 500
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new KVs during the plan period. Actual sanction and opening of each such new
KV depends on availability of funds. During the Twelfth Five Year Plan, till date,
no new KV has been sanctioned on account of funds constraints.

(b) 133 proposals have been received from 23 State Governments during last
three years as per details given in the Statement (See below).

(c) No communication for opening of new KVs in Gujarat has been received
during the last six months.

Statement

List of 133 proposals received from the State Government for opening of
New Kendriya Vidyalayas under Civil Sector during last three years

i.e. 2010-11, 2011-12, 2012-13 and till date

State Sl. No. Location of proposed Kendriya Vidyalaya

1 2              3

Andhra Pradesh 1. Kalichedu, Distt. Nellore

2. Srikalahasti, Distt. Chittoor

3. West Gudur, Sri Potti, Sriramulu, Distt. Nellore

4. Gudipala, Distt. Chittoor

5. Jangalapalle, Yadamari Mandal, Distt. Chittoor

6. Siddipet, Distt. Medak

7. Bhongir, Distt. Nalgonda

8. Tenali, Guntur Distt.,

9. Naidupet, Distt. Nellore

10. Kandukur Town, Distt. Prakasam

11. Siddipet, Distt. Medak

12. Jharasangam Village and Mandal Distt. Medak
under Zaheerbad Parliamentary Constituency
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1 2              3

13. Nizamabad, Distt. Nizamabad

14. Mahbubabad, District Warangal

15. Miryalguda, District Nalgonda

16. Kakinada, District East Godawari

Arunachal Pradesh 17. Zero, Hapoli, Lower Subansiri Distt.

18. Mechukha, West Siang Distt.

Assam 19. Chirang

20. PTC Dergaon, Distt. Golaghat

Bihar 21. Sasaram, Distt. Rohtas

Chhattisgarh 22. Hasaud, Distt. Janjgir Champa

23. Korba Distt.

24. Narayanpur, Distt. Narayanpur,

25. Kawardha, Distt. Kabirdham

26. Saraipalli, Distt. Mahasamund

Gujarat 27. Amreli District

28. Patan Distt.

29. Narmada Distt.

30. Kheda Distt.

31. Tapi, Distt. Tapi

32. Valsad Distt.

33. Ahwa, Distt. Dang

Haryana 34. No. 2 Rohtak

35. Fatehabad, Distt. Fatehabad
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1 2              3

36. Matanhail, Distt. Jhajjar

37. Nuh, Distt. Mewat

38. Dodhpur, Distt. Panipat

39. Ramrai, Distt. Jind

40. Mathana, District Kurukshetra

Himachal Pradesh 41. No.II Shimla

42. Dharampur, Distt. Mandi

43. Saloh (Santokhgarh) Distt. Una

44. Bhanjar Upper, Distt. Una

45. Galore at Nadaun, Distt. Hamirpur

46. Sandhole, District Mandi

Jammu and Kashmir 47. Billawar, Distt. Kathua

Jharkhand 48. Sini, Distt. Saraikela kharsawan

49. Khunti, Distt. Khunti

50. Lohardaga Distt.

51. Giridih, Distt. Giridih

52. Dumka, Distt. Dumka

Karnataka 53. Gadag

54. Ramanagara

55. Chickaballapur

56. Hutti, Raichur Distt.

57. 2nd KV at Tumkur Distt.

58. Udupi, Distt. Udupi
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1 2              3

59. Gulbarga (Aland)

60. Yadgiri Distt.

61. Mandya, District Mandya

62. Chamrajnagar, District Chamrajnagar

63. Haveri, District Haveri

64. Chikkodi, District Belgaum

Kerala 65. Mattanur, Distt. Kannur

66. Nedumangad, Distt. Thiruvananthapuram

67. Munnar/Devikulam, Distt. Idukki

68. Kottayam, Distt. Kottayam

69. Thrikkakara, Distt. Ernakulam

70. Nileshwar, Distt. Kasaragod

71. Konni, Distt. Pathanamthitta

Madhya Pradesh 72. Ashok Nagar, Distt. Ashok Nagar

73. Maihar, Distt. Satna

74. Khajuraho, Distt. Chhatarpur

75. Mandleshwar Nagar, Distt. Khargone

76. Jamai, Distt. Chhindwara

77. Junnardeo, Distt. Chhindwara

78. Katni, Distt. Katni

79. Amba, Distt. Morena

80. Singrauli, Distt. Singrauli

81. Tirodi, Distt. Balaghat
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1 2              3

82. Lakhnadon, Distt. Seoni

83. Kasrawad, District Khargone

Maharashtra 84. Gadchiroli

Odisha 85. Joda, Distt. Keonjhar

86. Meramundali, Distt. Dhenkanal

87. Dharamgarh, Distt. Kalahandi

88. Chatrapur, Distt. Ganjam

89. Jagatsinghpur Distt.

90. Gunupur, Distt. Rayagada

91. Muniguda, Distt. Rayagada

92. Batasore, District Balasore

93. Angul, District Angul

94. Vyasnagar, District Jajpur

95. Hinjlicut, District Ganjam

96. Sambalpur No. II, District Sambalpur

Manipur 97. Chandel Distt.

98. Akampat, District East Imphal

Meghalaya 99. Nongstoin, West Khasi Hills Distt.

Punjab 100. Mansa Distt.

101. Moga Distt.

102. Nawan Shahar Distt.

103. Roop Nagar, Ropar Distt.

104. Tarn Taran Distt.
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1 2              3

105. Gudda, Distt. Bathinda

106. Bhullar, Distt. Muktsar

107. UGGO-KE, Distt. Barnala

Rajasthan 108. Jalore Distt.

109. Jaisindhar, District Barmer

110. Hanumangarh, District Hanumangarh

111. Dausa, District Dausa

Tamil Nadu 112. Krishnagiri

113. Pudukkottai

114. Theni

115. Tirunveli Distt.

116. Vellore, Distt. Vellore

Tripura 117. Dharmanagar (North Tripura)

118. Belonia, Distt. South Tripura

Uttarakhand 119. Deghat, Distt. Almora

120. Mothrowala, Clement Town, Dehradun

121. Dwarahat, Distt. Almora

122. GC, CRPF Kathgodam, Distt. Nainital

Uttar Pradesh 123. Achhnera Dehat, Distt. Agra

124. Faizabad

125. Farrukhabad

126. Saharanpur, Distt. Saharanpur

127. Sumerpur, Distt. Hamirpur
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128. Pukhraya, Distt. Ramabai Nagar

129. Daselia, Distt. Sitapur

130. Shivgarh, Distt. Raebreilly

131. Hardoi, District Hardoi

132. Sharawasti, District Sharawasti

133. Gangrani, District Kushi Nagar

Removal of sentences from textbooks

*14. SHRI T.M. SELVAGANAPATHI: Will the Minister  of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(a) whether it is a fact that NCERT has been asked to remove some
sentences on North East from textbooks;

(b) if so, the details thereof;

(c) whether it is also a fact that such lapses have been noticed in many
textbooks in recent times; and

(d) if so, the details thereof and the steps taken by Government to prevent
such things?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI M.M.
PALLAM RAJU): (a) and (b) No Sir. However, a reference was received from the

Ministry of Tourism, Government of India for review of the following sentence on

page 92 of the National Council of Educational Research and Training (NCERT)

Geography text book for Class X in Chapter 7:

"there is vast potential of tourism development in the north-eastern states and
the interior parts of Himalayas, but due to strategic reasons these have not

been encouraged so far".

The NCERT has informed that considering the pedagogical issues and stage

of school education, the entire paragraph on page No. 92, pertaining to sentence

quoted above, has been modified to make students inquisitive about the vast
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